
     

       

      

       
    

   

    

   

       

       
     

           

         

     

    

      

            

         

           

         

     

             
 



           

            

           

           

         

          

          

         

            

          

           

        

           

         

          

           

          

         

     

   

   

             
            

      

           
          

         
           

            



          
          

              
              

          
           

          
    

            
             

        
       

            

           

        

           

           

          

            

 

           

             

          

           

           

          

       

             

            

           



            

           

            

            

           

 

             

         

           

              

            

          

          

         

              

 

            

 

          

         

         

          

           

           

     



' 13' The company is directed to file certified copy of the order of the petition

with Registrar of companies within 30 days from the date of receipt of the

order.

"The Paid-up share Capitar of Nobre Resources and Trading rndia
Piaate Limited shall henceforth be Rs. 15,00,00,000 /_ (Rupees Fifuen
Crores only) consisting of 15,00,000 (Fifteen Lac only) Equity Shares of Rs.

100/- (Rupees one Hundred only) each fuily paid up haaing canceiled the

Paid-up shares capital of Rs. L8s,11,s7,200/- (Rupees one Hundred Eighg
Fioe crores Eleoen Lacs Eighty seuen Thousand Two Hundred onry)

consisting of 1,85,71,872 (One Crore Eighty Fioe Lacs Eleoen Thousand

Eight Hundred Seuenty Ta,o only) Equity shares of Rs. L00/_ each, fully
paid up".

V. Nallasenapathy, Member (T) Bhaskara pantula Mohan, Member (J)

Minrt". orooor"d to b" r"*irt.r"d ,nd", S".tion 66 (Sl of th" Corr.ri",
Act, 2013 with the Registrar of Companies: _
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